
CENTRAL ADMINISTRATIVE TRIBUNAL
JABALPUR BENCH, JABALPUR

Caravs Building, 15, Civil Lines, Post bag No. 6, JABALPUR- 482 001

Dated

R eg istra tio n  N o. .^ 7 ^ . . !7 f.

V . ' A p p lican t (s)

VERSUS

*2 'X

R esp o n d en t (s)

A copy of the ORDER dated .. ......................  . . .  passed by the Hon'ble
Tribunal in the above mentioned case is forwarded herewith for necessary action.

OA 675 /03

l 2 2 . 7 . 0 4  
, ( 1 9 )

1 S h r i  S .L .V ish w ak arm a f o r  t h e  a p p l i c a n t  
‘ S h r i  Y .I .M e h ta  r e p .b y  S h r i  D . S . P a t e l  f o r  
! t h e  r e s p o n d e n t s .

L earned c o u n s e l  f o r  t h e  a p p l i c a n t  s e e k s  
p e r m i s s i o n  t o  w ith d r a w  t h i s  OA w it h  
l i b e r t y  t o  a p p ro a ch  t h e  T r i b u n a l .
P e r m is s io n  i s  g r a n te d  w i t h  l i b e r t y  t o  
ap p ro a ch  t h e  T r ib u n a l  i f  h e  f e e l s  a g g r i e v e d  
and i f  s o  a d v i s e d .

The OA i s  d i s m i s s e d  a s  w ith d r a w n .
---- -—  tv a .

s 4 / ~
Madan Mohan 
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